[ 1} Written Answers

formation is placed on the Tabla o!
the House. {See Appendix III
ure No. 5]

Cenrrar CouNciL or HEALTH
164. Shri Jhulan Sinha: Will the

Minister of Health be pleased to
ah_te:
(a) whether it is a fact that a

Central Council of Health has recent-
ly been constituted; and

(b) if so, what is the Comstitution
of this Council. the number of
meetings of this Council held, i any,
“and the decisions thereof?

The Minister Health (Rajkumarl
Amrit Kaur): (;')t Yes.

(b) The Cowncil consists of the
Union Minister of Health as Chair-
man and the State Ministers of Health
meeting of the
Council has been held so far. '

PRICES oF IMPORTED WHEAT aND Rice

165. Bhrl Dabhi: Will the Minister
&zﬂﬂmmﬂmw

(a) the cost prices (including
freightage) of rige . wheat im-
ported from abroad during the months
of April to August, 1952; '

(b) the presmtlssueprlmotim-
ported wheat and rice as well as in-
duetuea_ous wheat and rice in each

(ci the present procurement prices
of indigenous- wheat and rice of
different qualitles in each State; and

(d) the offtakes of imported wheat
and rice in each State during the three
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months preceding as well as following
the recent increase of imported food-
grants during the current year?

The Minister of Food and Agrirul-
turc (Shri Kidwai): (a) The total C
and F value of the wheat and rice im-
ported during the months April, 1952
to August, 1952 is estimated to be Rs.
83.41 Crores. The Accounts in mper:t
of grains imported during this period
are still under finalisation.

(b) to (d). Four statements are
placed on the Table of the House.
[See Appendix III, annexure No. 6]

NATIONALISATION OF RoaD TRANSPORT

166. Shri A, N. Vidyalankar: (a) Will
the M’nister of Transport be pleased to
state what steps the Government of
I:mve takzn to co-ordinate the

Transport
Schemes in India?

(b) Is it a fact that the Government
of India advised the State Govern-
ments long ago to nationali.se speedx]y
their Road Transports order
establish an- effective eo-mdinntmn m
the various Transport Services in
India and if so, how far have the
State Governments implemented this
policy?

({c) What is the total mil
transport in each State, and
of the same nationalised?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The Government of India have set up
the following bodies for ensuring co-
ordinated consideration of the various
}md:}spm'l development schemes in

ndia:— :

of road
portion

Name of Body

Constitution

4] Tﬂwwi Advisory Ramnh

tives at "’mmiﬂ\ar To wake

of the Central
[ State Governments.. for the development of a
- co-ordinated -
tem and recommendations re«
garding suitable messures
for giving effect to- that
polioy.
(2) OenhnlBotrdoann tatives of the Minis. To ider and take decisi
sport m " Rail- on major transport problemn
wayu,!' Btetes, Defernoce, and pollom in the field of
i Commerce and ml md road
Industry and "Communi t, oivil aviat
= ftions ‘end reprecentatives mhm:l ‘water transport, pm-l.
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